IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date :

13.02.2025

| |

| c
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|

Notified

ourtjamount

to be
paid

Rejec

Status

1 |s K BISWAL  [11900/2025(13.02.2025 |WP(C)/3895/2025 [10 | c |
2 M M NAYAK 111905/202513.02.2025 |[WP(C)/160/2025 |10 | c |
3 |s K BISWAL  |11907/2025|13.02.2025 |WP(C)/3345/2025 |10 | c |
4 A T NAYAK 111912/2025(13.02.2025 |WP(C)/3342/2025 |10 | c |
5 |T K NAYAK 111913/202513.02.2025 |[WP(C)/3339/2025 |10 | c |
‘6 on s PURUSOTEAN 11914/2025‘13.02.2025 WP (C) /3496/2025 ‘10 ‘ ‘c ‘
7 |A P SAHOO 111915/2025(13.02.2025 |CONTC/7138/2024 |10 | c |
'8 |A P SAHOO 111916/2025(13.02.2025 |CONTC/7210/2024 |10 | c |
9 |A P SAHOO 111917/2025(13.02.2025 |CONTC/7126/2024 |10 | c |
10 |A P SAHOO 111918/2025(13.02.2025 |[CONTC/7117/2024 |10 | c |
11 |A P SAHOO 111919/2025(13.02.2025 |[CONTC/7140/2024 |10 | c |
12 |A P SAHOO 111920/2025(13.02.2025 |CONTC/7148/2024 |10 | c |
13 |S P SAHOO 111921/2025(13.02.2025 |CONTC/7187/2024 |10 | c |
14 |A P SAHOO 111922/2025(13.02.2025 |CONTC/8138/2024 |10 | c |
15 |A P SAHOO 111924/2025(13.02.2025 |CONTC/5425/2024 |10 | c

PRADIPTA

KUMAR
16 |PATTANAYAK , |11925/2025|13.02.2025 |CONTC/8000/2024 |10 c

S.N.MALLICK,

D.K.DASH
17 [2/5 HIMANSHY 1 1926/2025(13.02.2025  |cONTC/7641/2024 [10 c
18 |A P SAHOO 111929/2025(13.02.2025 |CONTC/5450/2024 |10 | c |
19 |A P SAHOO 111930/2025(13.02.2025 |CONTC/7209/2024 |10 | c |
20 |A P SAHOO 111932/2025(13.02.2025 |CONTC/7173/2024 |10 | c |
21 |D J NAYAK 111935/2025(13.02.2025 |[WP(C)/2072/2023 |10 | c |
22 |P BEHERA 111939/2025(13.02.2025 |WP(C)/66/2024 |10 | c |
23 |N ROUT 111940/2025(13.02.2025 |[WP(C)/66/2024 |10 | c |
24 |s SAMAL 111941/2025(13.02.2025 |WP(C)/66/2024 |10 | c |
25 |s SAMAL 111942/2025(13.02.2025 |[WP(C)/66/2024 |10 | c |
26 |L BEHERA 111945/2025(13.02.2025 |WP(C)/10185/2024 |10 | c |
27 |G ROUT 111946/2025(13.02.2025 |[WP(C)/10185/2023 |10 | c |
28 |S K BEHERA  |11948/2025|13.02.2025 |WP(C)/4187/2007 |7 | R




29 |S K BEHERA  |11949/2025|13.02.2025 |WP(C)/6817/2002 |7 | R
30 |S MISHRA 111950/202513.02.2025  [WP(C)/20394/2009 |7 165.00,3*65/U |
31 M R SAHOO 111952/202513.02.2025 |CONTC/6254/2024 |7 | R
32 |J K MISHRA  [11955/2025|13.02.2025 |WP(C)/4366/2018 |7 | R
33 |G SAHOO 111956/202513.02.2025 |RFA/238/2006 |7 | R
34 |n K JATI 111958/2025(13.02.2025 |WP(C)/21427/2011|7 | v

4.00,3%4 ‘
35 |K N SAHOO 11959/2025(13.02.2025 |0JC/7274/2000 |7 document U

in dms
36 M R SAHOO 111960/202513.02.2025 |CONTC/7499/2024 |7 | R
37 |s DasH 111961/202513.02.2025 |[RSA/324/2023 |7 | R
38 |S S BISWAL  [11962/2025|13.02.2025 |WP(C)/27727/2020 7 | I
39 |M R SAHOO 111963/2025(13.02.2025 [WP(C)/2052/2025 |7 | o
40 |D K JENA 111965/2025(13.02.2025 [WP(C)/10013/2012 |7 | o
41 |s DaS 111966/2025(13.02.2025 [WP(C)/6347/2006 |7 | o
42 |s DaS 111967/2025(13.02.2025 |RSA/384/2010 |7 | o
143 |S Das 111969/202513.02.2025 |WP(C)/26920/2024 |7 | CH
44 |P K JENA 111971/2025(13.02.2025 |CRLMA/209/2024 |7 | v
45 R C PATRA 111974/202513.02.2025 |WP(C)/6206/2003 |7 | .
46 |B DAS 111976/202513.02.2025 |BLAPL/11550/2024 10 | c |
47 R C PATRA 111977/2025|13.02.2025 |CMP/495/2021 |7 | .
48 [N R PANDA 111979/202513.02.2025 |ABLAPL/1423/2025|10 | c |
49 R C PATRA 111981/202513.02.2025 |CRLMP/1654/2021 |7 | R
50 |R C PATRA 111983/2025(13.02.2025 |WP(C)/6693/2005 |7 | v
51 |R C PATRA 111986/2025(13.02.2025 |CONTC/555/2004 |7 | v
52 R C PATRA 111991/202513.02.2025 |WP(C)/31395/2021 |7 | R
53 |S K DaS 111992/202513.02.2025 |ABLAPL/1476/2025|10 | c
54 |S R PATRA 111993/202513.02.2025 |ABLAPL/1477/2025|10 | c
55 |S K DWIVEDI |11994/2025|13.02.2025 |MATA/51/2021 7 | S
56 |S R PATRA 111995/202513.02.2025 |ABLAPL/1475/2025|10 | c
57 |S BARIK 111996/2025(13.02.2025 [WP(C)/27558/2024 |7 | o
58 |AK MISHRA 112001/202513.02.2025 |WPCRL/75/2024 |7 | S
59 |J KAMILA 112002/2025(13.02.2025 |ABLAPL/1445/2025(10 | c |
‘60 e IR 12003/2025‘13.02.2025 ABLAPL/1444/2025’10 ‘ ‘c ‘
61 |M BEHERA 112008/2025(13.02.2025 |CMP/475/2024 |7 | o
62 |S BEHERA 112009/2025(13.02.2025 |ABLAPL/1438/2025(10 | c |
63 |M BEHERA 112013/2025(13.02.2025 |CMP/534/2023 |7 | o
64 |2o0BTSTHIR - 119014/2025(13.02.2025 WP (C) /366/2025 |7 U
65 |2opasSTHER 119015/2025(13.02.2025  [BLAPL/8322/2024 |7 U
66 | ANSHY KOMR15016/2025 (13.02.2025  |ABLAPL/1420/2025 |7 U
67 |P K LENKA 112017/202513.02.2025 |WP(C)/12420/2013 |7 | v




68 |NIRANJAN ROUT|12018/2025|13.02.2025 |WP(C)/18121/2018 12 | R
69 |R C ROUT 112019/2025(13.02.2025 [WP(C)/27988/2013 |7 | v
70 |M R ROUTRAY |12021/2025|13.02.2025 |WP(C)/3478/2025 |10 | c |
71 |J. C. BARAL |12022/2025|13.02.2025 [WP(C)/25980/2021 |7 | v
72 |J P KAR 112023/2025(13.02.2025 [WP(C)/3135/2025 |7 | v
73 |J. C. BARAL |12025/2025|13.02.2025 |CONTC/2324/2023 |7 | v
74 |J. C. BARAL [12029/2025|13.02.2025 |WP(C)/21088/2022|7 | v
‘75 e ‘12031/2025‘13.02.2025 CRIMC/4434/2024 ‘10 ‘ ‘c ‘
76 |J. C. BARAL |12033/2025|13.02.2025 [WP(C)/42634/2023 |7 | v
77 |S K BEHERA  |12034/2025|13.02.2025 |MATA/356/2024 |10 | c |
78 |J. C. BARAL [12036/2025|13.02.2025 |CONTC/5454/2024 |7 | v
79 |A K BEHERA  |12037/2025|13.02.2025 |WP(C)/4313/2025 |10 | c |
80 |J. C. BARAL |12039/2025|13.02.2025 |WP(C)/4853/2024 |7 | .
81 |J. C. BARAL |12041/2025|13.02.2025 |WP(C)/16772/2017|7 | .
82 |Y DAS 112042/202513.02.2025 |WP(C)/18478/2014 |10 | c |
83 |J. C. BARAL |12044/2025|13.02.2025 |WP(C)/16279/2010 7 | .
84 |S DAS 112045/202513.02.2025 |WP(C)/22089/2024 |10 | c |
‘85 2Q§Q§OPINATH ‘12047/2025‘13.02.2025 C)/4366/2018 ’10 ‘ ‘c ‘
86 |J. C. BARAL |12048/2025|13.02.2025 [WP(C)/3540/2021 |7 | U |
187 |J. C. BARAL |12050/2025|13.02.2025 [WP(C)/19217/2023 |7 | U |
88 |S MOHARANA  |12052/2025|13.02.2025 |[WP(C)/31635/2024 |10 | c |
89 |J. C. BARAL |12053/2025|13.02.2025 |CONTC/334/2024 |7 | U |
90 |S MOHARANA  |12054/2025|13.02.2025 |[WP(C)/3411/2025 |10 | c |
91 |NILAMDAS 112055/2025(13.02.2025 |ARBA/21/2023 |7 | U |
92 |S MOHARANA  |12057/2025|13.02.2025 |CMP/1570/2023 |7 | U |
93 |s C DASH 112058/2025(13.02.2025 |CONTC/4175/2024 |7 | U |
94 |H DAS 112059/202513.02.2025 |FAO/576/2015 |7 | U |
95 |P R SWAIN 112060/202513.02.2025 |WP(C)/2503/2025 |7 | U |
96 |P K MISHRA  [12062/2025|13.02.2025 |WP(C)/32816/2024 |7 | U |
97 |N R PANDA 112063/202513.02.2025 |SA/155/2001 |7 | U |
98 |P K SWAIN 112068/2025(13.02.2025 [WP(C)/3600/2025 |7 | U |
99 |J. C. BARAL |12072/2025|13.02.2025 |CONTC/4564/2024 |7 | U |
1100 [B P PANI 112073/2025(13.02.2025 |[WP(C)/11070/2017 |10 | c |
1101 K DANG 112074/2025(13.02.2025 |SA/201/1977 |7 | U |
102 |J. C. BARAL |12075/2025|13.02.2025 |CONTC/6432/2021 |7 | U |
1103 |D NAYAK 112076/2025(13.02.2025 |[WP(C)/11781/2012 10 | ic |
104 [P K MISHRA  |12077/2025|13.02.2025 |0JC/7715/1992 |7 | U |
1105 |R K SAHU 112078/2025(13.02.2025 |WP(C)/16321/2024 |10 | c |
106 [P K MISHRA  |12079/2025|13.02.2025 |0JC/501/1990 |7 | U |
1107 |J. C. BARAL |12080/2025|13.02.2025 |CONTC/5194/2023 |7 | U |
108 |J. C. BARAL |12082/2025|13.02.2025 |CONTC/7013/2023 |7 | U |
1109 |R K SAHOO 112083/2025(13.02.2025 |WP(C)/16321/2024 |10 | c |




1110 |J. C. BARAL |12085/2025|13.02.2025 [WP(C)/9018/2018 |7 | v
1111 [UC DORA 112086/2025(13.02.2025 [BLAPL/978/2025 |10 | c |
112 |J. C. BARAL |12093/2025|13.02.2025 |CONTC/6628/2021 |7 | v
113 |J. C. BARAL |12098/2025|13.02.2025 [WP(C)/5159/2021 |7 | v
114 |[J. C. BARAL |12100/2025|13.02.2025 [WP(C)/35167/2022 |7 | v
1115 M R NAYAK 112115/2025(13.02.2025 |[WP(C)/1126/2016 |10 | c |
1116 [N SAHOO 112117/2025(13.02.2025 [BLAPL/12901/2024[10 | c |
117 |R P DALAI 112130/202513.02.2025 |[WPC (OR) /290/2019 |7 | u |
118 [D P DAS 112133/2025(13.02.2025 |[WP(C)/3543/2025 |10 | c |
1119 |[B SAHOO 112138/2025(13.02.2025 |WP(C)/3462/2025 |10 | c |
120 |R.M.NAYAK 112139/202513.02.2025 |[WP(C)/4076/2025 |10 | c |
121 [R.M.NAYAK 112141/2025(13.02.2025 |WP(C)/4061/2025 |10 | c |
122 D P DAS 112142/2025(13.02.2025 |WP(C)/3542/2025 |10 | c |
123 D P DAS 112143/2025(13.02.2025 |WP(C)/3365/2025 |10 | c |
124 D P DAS 112144/2025(13.02.2025 |[WP(C)/3361/2025 |10 | c |
125 D P DAS 112145/2025(13.02.2025 |[WP(C)/32291/2024 |10 | c |
126 |D P DAS 112147/2025(13.02.2025 |[WP(C)/983/2025 |10 | c |
127 [P K MISHRA  |12148/2025|13.02.2025 |WP(C)/18862/2024 (10 | c |
1128 |T.SWAIN 112150/202513.02.2025 |[WP(C)/1302/2025 |10 | c |
129 [R.K.NAYAK 112151/2025(13.02.2025 |WP(C)/2733/2025 |10 | c |
1130 |S.C.DAS 112152/2025(13.02.2025 |[WP(C)/4157/2025 |10 | c |
131 |P.BEHERA 112154/2025(13.02.2025 |[WP(C)/4000/2025 |10 | c |
1132 |G.N.SETHI 112156/2025(|13.02.2025 |WP(C)/4000/2025 |10 | c |
133 [M.K.MOHANTY |12158/2025[13.02.2025 |WP(C)/4142/2025 [10 | c |
134 |[TK MOHANTY  [12160/2025(13.02.2025 |WP(C)/33143/2024[10 | c |
135 |M.K.MOHANTY [12161/202513.02.2025 |WP(C)/4082/2025 [10 | c |
1136 |[SK SAHOO 112162/2025(13.02.2025 |WP(C)/13648/2022 |10 | c |
137 |M.BEHERA 112163/2025(13.02.2025 |WP(C)/3136/2025 [10 | c |
1138 [K.SAHOO 112171/2025(13.02.2025 |WP(C)/24317/2024 |10 | c |
139 [M.R.ROUTRAY |12176/2025|13.02.2025 |WP(C)/3489/2025 |10 | c |
140 M R ROUTRAY |12177/2025|13.02.2025 |WP(C)/32720/2024|10 | c |
141 [RK BARIK 112178/2025(13.02.2025 |WP(C)/27898/2024 |10 | c |
1142 [P K SWAIN 112180/2025(13.02.2025 |WP(C)/3328/2024 |10 | c |
143 |KSHITISH 112181/2025(13.02.2025 |WP(C)/28411/2024 |10 | c
144 |T SWAIN 112182/2025(13.02.2025 |WP(C)/2735/2025 |10 | c
145 RM NAYAK 112184/2025(13.02.2025 |WP(C)/2762/2025 |10 | c |
‘146 e DASH ‘12188/2025‘13.02.2025 WP (C) /2697/2025 ’10 ‘ ‘c ‘
147 |H K MOHANTY |12189/2025|13.02.2025 |WP(C)/2968/2025 |10 | c
148 |A K PANDA 112197/202513.02.2025 |[WP(C)/2677/2025 |10 | c
149 R K BARIK 112198/202513.02.2025 |WP(C)/27628/2020 |10 | c
150 [D. P. DAS 112200/202513.02.2025 |[WP(C)/2673/2025 |10 | c |
151 [D. P. DAS 112202/2025(13.02.2025 |[WP(C)/3585/2025 |10 | c |
152 [D. P. DAS 112204/202513.02.2025 |[WP(C)/3557/2025 |10 | c |




153 |KSHITISH 112207/2025(13.02.2025 |[CMP/1284/2024 |10 | c |
‘154 S BEAARSHINT 12211/2025‘13.02.2025 CMP/957/2024 ‘10 ‘ ‘c ‘
1155 M. BEHERA 112212/2025(13.02.2025 |[CMP/1208/2024 |10 | c |
156 |G. C. BARIK |12214/2025|13.02.2025 |[RPFAM/278/2024 |10 | c |
157 [BIKRAM BEHERA |12215/2025|13.02.2025 |[RPFAM/278/2024 |10 | c |
158 [R. K. BARIK |12216/2025|13.02.2025 |[RPFAM/277/2024 |10 | c |
159 |[SARADA NAYAK [12218/2025(13.02.2025 |CRLMP/193/2025 [10 | c |
i 12220/2025|13.02.2025 |CRIMC/451/2025 |10 c

161 | oEEE KOMAR]19222/2025(13.02.2025  [cRuMC/85/2025 |10 c

162 2080 YOI 112223/2025 113.02.2025  |cRIMC/58/2025 |10 c

163 |[P. C. DAS 112224/2025(13.02.2025 |CRLMC/4477/2024 |10 | c |
164 |KSHITISH 112226/2025(13.02.2025 |CRLMC/3615/2024 |10 | c |
1165 |J. KAMILA 112227/2025(13.02.2025 |CRLMC/89/2025 |10 | c |
166 |TRILOCHAN BAG|12230/2025|13.02.2025 |WP(C)/4203/2025 [10 | c |
167 |[S. K. RATH  |12239/2025|13.02.2025 |WP(C)/4429/2025 [10 | c
168 |20 o0OR 12240/2025 (13.02.2025 WP (C) /4003/2025 |10 c

169 ;égiﬁ;é KUMAR 11 2241/2025(13.02.2025  |cMP/135/2025 10 c

170 |T. K. MOHANTY |12242/2025|13.02.2025 |CMP/135/2025 0 | c |
171 |TRILOCHAN BAG|12243/2025|13.02.2025 |WP(C)/2643/2025 |10 | c |
172 M. K. JENA  |12244/2025|13.02.2025 |wp ) /28772/2024 |10 | c |
‘173 CIRISH KUMAR |1 5545/2025 \13.02.2025 C) /28772/2024 ]10 \ \c \
174 |MANASI DAS  [12247/2025|13.02.2025 |wp )/3220/2025 |10 | c |
1175 |S DAS 112279/202513.02.2025 |MATA/51/2021 0 | c |
176 |A PANDA 112280/2025(13.02.2025 |MATA/137/2016 |10 | c |
177 |H S PAIKRAY |12281/2025|13.02.2025 |[MATA/137/2016 |10 | c |
178 |A BARIK 112282/2025(13.02.2025 |MATA/35/2021 0 | c
1179 |[s K MOHANTY [12283/2025(13.02.2025 |MATA/35/2021 0 | c |
1180 |A DAS 112286/2025(13.02.2025 |RPFAM/7/2024 0 | c |
1181 |T SWAIN 112287/2025(13.02.2025 |RPFAM/7/2024 0 | c |
182 |P K JENA 112290/202513.02.2025 |TRP(C)/370/2023 |10 | c |
183 M BEHERA 112292/2025(13.02.2025 |[WP(C)/1382/2025 |10 | c |
184 [P K JENA 112293/202513.02.2025 |[WP(C)/1382/2025 |10 | c |
185 |AK PANDA 112294/2025(13.02.2025 |ABLAPL/1324/2025(10 | c |
186 [B.K. SWAIN  |12297/2025|13.02.2025 |WP(C)/1532/2025 |10 | c |
187 |DP DASH 112299/2025(13.02.2025 |[BLAPL/965/2025 |10 | c |
188 [B.K. SWAIN  |12300/2025(13.02.2025 |[WP(C)/1614/2025 |10 | c |
189 |[PK PANI 112304/2025(13.02.2025 |BLAPL/13112/2024 |10 | c |
1190 |S.BEHERA 112305/202513.02.2025 [WP(C)/32677/2024 |10 | c |




PRADIPTA
KUMAR
191 |[PATTANAYAK , [12306/2025|13.02.2025 CONTC/7997/2024 |10 C
S.N.MALLICK,
D.K.DASH
1192 |S SWAIN 112309/2025(13.02.2025 |CONTC/4498/2024 [10 | c |
GYANENDRA
193 | o NoRA suary 1231072025 (13.02.2025  |RBLAPL/3041/2024 |10 C
1194 |T BAG 112311/2025(13.02.2025 |[CONTC/4257/2024 |10 | c |
1195 |N.K.ROUT 112313/2025(13.02.2025 |WP(C)/26778/2024 (10 | c |
PRADIPTA
KUMAR
196 [PATTANAYAK , |12314/202513.02.2025 |CONTC/7996/2024 |10 c
S.N.MALLICK,
D.K.DASH
1197 [U.P.BAG 112316/202513.02.2025 |WP(C)/3146/2025 |10 | c |
M/S PRADIPTA
KUMAR
198 [PATTANAYAK , |12317/202513.02.2025 |CONTC/7077/2024 |10 c
S.N.MALLICK,
D.K.DASH
1199 |A.K.PANDA 112319/2025(13.02.2025 |WP(C)/2526/2025 |10 | c |
200 A P SAHOO 112321/2025(13.02.2025 |CONTC/6978/2024 |10 | c |
201 [R.K.NAYAK 112323/2025(13.02.2025 |WP(C)/3493/2025 |10 | c |
M/S PRADIPTA
KUMAR
202 [PATTANAYAK , |12324/2025|13.02.2025 |CONTC/7074/2024 |10 c
S.N.MALLICK,
D.K.DASH
203 [N.K.ROUT 112326/2025(13.02.2025 |WP(C)/3176/2025 |10 | c |
204 [BHOJRAJ SETH [12329/2025(13.02.2025 |CONTC/7548/2024 |10 | c |
205 [U.K.CHHOTRAY |12330/2025|13.02.2025 |WP(C)/2629/2025 |10 | c |
206 [U CHHOTRAY  |12331/2025[13.02.2025 |CONTC/6231/2024 |10 | c |
207 |G.K.NANDA 112332/2025(13.02.2025 |WP(C)/3231/2025 |10 | c |
208 |G.K.NANDA 112333/2025(13.02.2025 |[WP(C)/3351/2025 |10 | c |
209 |P.K.PATTNAIK |12335/2025|13.02.2025 |CONTC/7081/2024 |10 | c |
210 |B.C.PANDA 112336/2025(13.02.2025 |CONTC/5102/2024 |10 | c |
211 |A.P.SAHOO 112338/2025(13.02.2025 |CONTC/5914/2024 |10 | c
212 |A.P.SAHOO 112340/2025(13.02.2025 |CONTC/6820/2024 |10 | c
213 |A.P.SAHOO 112342/2025(13.02.2025 |CONTC/6977/2024 |10 | c
214 [B R SENAPATI |12346/2025|13.02.2025 |WP(C)/32578/2023 |10 | c |
215 |RB MISHRA 112352/202513.02.2025 |[WP(C)/802/2025 |10 | c |
216 |S CH DASH 112354/202513.02.2025 |[WP(C)/8928/2010 |10 | c |
217 |P.K.PAL 112360/2025(13.02.2025 |CRLREV/114/2024 |10 | c |
218 |P.BEHERA 112372/2025(13.02.2025 [BLAPL/12207/2024(10 | c |
219 |S.K.SAMAL 112374/2025(13.02.2025 [BLAPL/13071/2024(10 | c |
220 |J LENKA 112375/202513.02.2025 |[WP(C)/24317/2024 |10 | c |
221 |J.P.KAR 112376/2025(13.02.2025 [BLAPL/157/2025 |10 | c |




222 |T.MISHRA 112379/2025(13.02.2025 |[BLAPL/11222/2024 |10 | c |
223 |H K MOHANTA |12380/2025|13.02.2025 |WP(C)/26659/2024 |10 | c |
224 |KSHITISH 112383/2025(13.02.2025 |WP(C)/26778/2024[10 | c |
225 |P L MISHRA  |12385/2025|13.02.2025 |WP(C)/25104/2024 (10 | c |
226 M BEHERA 112386/2025(13.02.2025 |WP(C)/31575/2024[10 | c |
227 |M DAS 112388/2025(13.02.2025 [WP(C)/1302/2025 |10 | c |
228 |B K DAS 112390/202513.02.2025 |[WP(C)/3875/2025 |10 | c |
229 |R K SAHU 112393/2025(13.02.2025 |[CRLMC/61/2025 |10 | c |
230 |RK BARIK 112394/2025(13.02.2025 [BLAPL/10514/2024 (10 | c |
231 M K MOHANTY |12395/2025|13.02.2025 |WP(C)/4249/2025 |10 | c |
232 M K RATH 112397/2025(13.02.2025 |CRLMC/440/2025 |10 | c |

|Total

2127

NIC




